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ch m and Programme For 
D v lopDlent or B ckwar 

ADd Tr·b Area 

~094. S iRI G RI HA GO .. 
MANGO : Will th Minister of 
COMME CE be pI a ed to -state: 

(a) what are th sch m and 
programme start d by hi Mini try 
for the dev 1 pm n of . backward 
areas and t ibal area along with th 
upliftment of th tribal and weaker 

ctions ofth society in the country; 

(b) funds provided for th schemes 
durin th years 1980 .. 81, 1981-82 
and 1982-83 and h moneyearma-
r ked for tribal Sub-Plan Areas as p r 
the accepted norms of Tribal Sub .. 
Plan ; and 

(c) if not, the reaSOllS therefor? 

THE DEPUTY MI ISTER IN 
THE MINISTRY OF COMMERCE 
(SHRI P.A. SANGMA): 

(a) Schemes for d velopment of 
weaker sections in bacward 
areas and tribal areas cover a good 
proportion of the beneficiaries in 
dec ntralised industri like hand-
looms, handicrafts and sericulture. 
The plan schemes are composite in 
na ture and are in tended to benefit 
the entire sector including those in 
the backward and tribal areas. 
There are no separate scheme which 
cater exclusively to the backward 
and tribal areas in particular. 

s far as the industri s other than 
the decentrali d on s ar concerned, 
the neral policy for preference to 
setting up of ix!dustries in backward 
areas i followed. 

(b) eparate earmarking of funds 
for backward areas and tribal areas 
in the cas of dec n tra Ii ed industries 
like handlo m~, handicrafts and 
seri cuI tur has not been done. 
wh rever ther is a conc Ii tra tion of 
tribal weav rs and craftsmen or 
Scheduled caste Weavers in 'backward 
area ,the flow of funds is a utoma ti-
eally to such areas. 

of p ncr 

HI TAM I 

SHRI DAULAT I HJI 
JADEJA: 

HRIH .. J GOWDA: 
SHRID.M.PUTTEGOWD : 

Will th Minist r ofCOMM REb 
pleas d to tat : 

(a) wh th.r th r i ny prop 
sal to i ue gr n cards t exp r rs 
to facilitate asy clearanc at all 
levels to h Ip th hundr d pe c nt 
expor t uni ts ; 

(b) if so, the d tail th reof and 
how it will b helpful; and 

(c) whether all other d parhnents 
have be n consulted in thi r p t? 

THE MINISTER OF STATE 
IN THE MINISTRY OF COMM -
RCE (SHRIMATI RAM DULARI 
SINHA) : 

(a) Yes, Sir. 

(b) The int ntion is that th 
uni~ in possession of 'Gr ,en rcis' 
should b given priori ty trea tm n t 
and sympathetic consid ration by 
all th concerned D partments of 
the Central and state Governments 
within th overall framework of the 
policy in the rna tter of providing 
different infrastructural and other-
facilities. 

(c) Yes, Sir. All. 
MinistriesJDepartmen ts 
consulted. 

conc rned 
are hein 




